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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO.30/2023/EZB

MR. SUBHASH DUTTA

...Applicant(s)
-VERSUS-

THE STATE OF WEST BENGAL & OTHERS.

....Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO.8,

EXECUTIVE OFFICER, ENGLISH BAZAR, MUNICIPALITY,

MALDA

I, Md. Kauser Ali, son of Late Md. Kalim, aged about 52 years,
by religion — Islam, by occupation — Service, working for gain
as Executive Officer, English Bazar, Municipality, having
office at English Bazar, Municipality, P.O. - Malda, P.S. —
English Bazar, Pin — 732101, do hereby solemnly declare and

say as follows :-



1. That I am the Executive Officer of English Bazar,
Municipality, Malda and I look after the instant case. [ am
well acquéinted with the facts and circumstances of the

instant case. [ am competent to affirm the instant affidavit.

2. The instant affidavit is being affirmed in pursuant to
the solemn order dated 05.07.2023 passed by this Hon’ble

Tribunal.

3. On dealing with the allegation as reflected in the above

referred application, I beg to state the following facts for

consideration by this Hon’ble Tribunal and the same are
stated as follows:-

a) Direction of the District Administration has been
complied with by fixing Notice Boards at the prime
locations of entry in to the area called, "Chatra Beel" in
order to cause awareness amongst the people so that
construction/earth filling activities in the area can be

stopped immediately.
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D)

Colour photographs of the notice in pursuant to the

direction of the District Administration is annexed

h

erewith and is marked as Annexure “A”.

Direction of the District Administration has been
complied with by extensive miking around the area
near the water body called "Chatra Beel in order to
make awareness in the people so that all the
construction and earth filling activities can be stopped

with immediate effect.

Colour Photographs of the awareness camp conducted
near the concerned water body is annexed herewith

and is marked as Annexure “B”.

We are searching for adequate land for the
construction of Sewage Treatment Plant. But the land
is yet to be found. The English Bazar Municipality is
situated over 13.25 Sq KM. The population is very

dense (more than 15000 per Sq. KM). We are facing the

b’-?‘;._ scarcity of available land. As soon as the land is

: "'-.;"available’ we will initiate the steps towards the
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construction of Sewage Treatment Plant. So far the
discharge of untreated water in to the area called
"Chatra Beel" is concerned, we want to submit that the
drainage water from Ward Nos.03, 11, 12, 16, 18, 19,
20, 23, 24, 25, 27, 28 & 29 flows through the "Chatra

Beel" to Bangladesh for more than 50 Years.

Copy of Report prepared by Sanitary Inspector, English
Bazar Municipality, Malda, is annexed hereto and is

marked as Annexure “C”.

To minimize the extraction of ground water and to
minimize the supply of water with arsenic
contamination, we have commissioned the Rs.101
Cores water supply project under Urban Infrastructure
Development Scheme for Small and Medium Towns
Scheme (UIDSSMT) . Through this project. we are
fulfilling 50% requirement of the people with treated

surface water.
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Copy of the status report is annexed herewith and is

marked as Annexure “D”.

We are preparing proposals for the construction of one
Clear Water Reservoir and Two Over Head Reservoirs
under  Atal Mission for Rejuvenation and Urban
Transformation (AMRUT)-2.0 project for supplying
Arsenic free water from PHE

(Public Health Engineering) Directorate. For this we
have required land from DL & L.RO ( District Land and
Land Reform Officer) Malda and Executive Engineer,

PWD ( Public Work Department) , Malda respectively.

In this respect copies of the Letter dated 07.01.2023
and dated 18.01.2023 are annexed hereto and are

marked as Annexure “E”.

The lands are yet to be obtained. After commissioning

of the above projects we will be able to supply treated

surface water to our entire population as per their

‘requirement.
|

I
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g)

In connection with the construction and land filling
activities in the area called "Chatra Beel", we want to
submit that we are not recommending any Building
Plan on any land having the classification of "Pukur"

or "Doba" or "Beel".

Copy of the Report prepared by Sub-Assistant
Engineer-1I, Englishbazar Municipality Malda, is

annexed herewith and is marked as Annexure “F”.

We are also not issuing any Holding number on a land
having the classification of "Pukur” or "Doba" or "Beel"
or any kind of recorded water body except where the
classification as non-water body is mentioned in the

instrument of land ownership

‘ Copy of the Report of Assessing Inspector English

Bazar Municipality, Malda, is annexed herewith and

marked as Annexure “G”.

We are implementing Solid Waste Management
Programme in all the Twenty Nine Wards of this Urban

Local Body. People are to be made aware. For this, we
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have engaged Fifty Eight Nirmal Sathis for house to
house awareness. Through this we are segregating
degradable and non-degradable wastes and dumping
at a distant location for subsequent bio-mining and
thus are minimizing plastics and other non degradable
wastes in the flowing water of the drains of this Urban
Local Body. After complete awareness of the people
and full implementation of the programme, we will be
able to stop the accumulation of plastic & other non-

degradable wastes in the area called "Chatra Beel".

Colour photo copies of the Solid Waste Management
(SWM) activities is annexed hereto and is marked as

Annexure “H”.

As per our official records, we are still not aware of the
exact demarcation of the area called "Chatra Beel"
which falls under our jurisdiction. We need proper

direction from District Land Authority, Environment

\ Authority, Fishery Authority and other Authorities
: b '-’.I.I'.\

J 'Ethrough District Administration for the exact
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4.

gy e

demarcation of the "Chatra Beel" area within the

jurisdiction of our Municipality.

The undersigned also needs the direction and support
of the Chairman English Bazar Municipality as he is
our controlling Authority as per Section-16 and
Section-60A of the West Bengal Municipal Act-1993,
towards ensuring environment

perfect friendly

activities by the English Bazar Municipality.

It is therefore respectively submitted that this Hon’ble

Tribunal will take note of the instant affidavit and may pass

such order/orders as it deem fit and proper for the interest of

Jjustice.

/%{ , waﬁef(%,.

DEPONENT

Identified by me :

AV Ao Prancd

Advocate

Enrollment No.WB/1560/2009



VERIFICATION

I, Md. Kauser Ali, son of Late Md. Kalim, aged about 52 years,
by religion - Islam, by occupation — Service, working for gain
as Executive Officer, English Bazar, Municipality, having
office at Englishbazar, Municipality, P.O. - Malda, P.S. —
Englishbazar, Pin — 732101, do hereby solemnly declare and
say as follows :-

1. That the I am the Executive Officer of English Bazar,
Municipality, Malda and [ look after the instant case. [ am
well acquainted with the facts and circumstances of the

instant case. I am competent to affirm the instant affidavit.

2. That the statements made in paragraph 1 and 2 are

true to my knowledge.

3. That the statements made in paragraph no.3 are
derived from records which [ verily believe to be true and rest

are my humble submission before this Hon’ble Tribunal.

y’l/\4// KD{M Qs }QU

Identified and Settled by me DEPONENT

Au shas Rras-d
Advocate

English Bazar Municipality,
Malda

T —t | =
—

el _—
l .Jf ‘:a'f:";'f?r?% .
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Notice

It is hereby informed for the public information that as per the
solemn order of the Hon’ble National Green Tribunal, in the
following Mouzas coming under territorial limit of “Chatra beel”
under English Bazar Municipality, dumping of garbage /
rubbish, excavating mother earth for erecting building and
building related work, dumping of soil for raising height are
completely prohibited.

The matter is very urgent.

Mouza- Uttar Ramchandrapur, J.L. No.71
Mouza- Pirojpur, J.L. No.69

Mouza- Abhirampur, J.L. No.91

Mouza- Araji Bilalpur, J.L.. No. 70
Mouza- Uttar Jadupur, J.L. No.88

Sri Ranajit Bar, Prince Electric

Bashbari, Malda,

You are hereby requested to provide

one sound system comprising two mikes,
On 6.07.2023 (1 day) on the negotiable
charge to circulate the above information.

Sd/-
By order
English Bazar Municipality
Malda
6.07.2023
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To
The Executive Officer
Englishbazar Municipality, Malda

Sub: Report in connection with O.A. No: 30/2023/EZ of the Hon'ble NGT

Sir,

As per vour instruction I want to mmform you that Solid Waste

Management activities have been started in all the Twenty Nine Wards of

Fnglishbazar Municipality (Photos enclosed). However due to lack of awareness
in the people the segregation of degradable and non-degradable wastes could
not be operationalised to the full extent. We have engaged 58 Nirmal Sathis for
house to house awareness under SWM, All the wastes are dumped at a distant
rural location at Kanchantar [lor subsequent bio-mining. Except with the
ignorant error of the people no plastic or hazardous wastes are allowed to [low

through our drains in to the area called “Chatra Beel”. The natural direction ol

flow of water from our Ward Nos-03, 11, 12, 16, 18, 19, 20, 23, 24, 25, 27, 28
and 29 is towards Bangladesh through Chatra Beel. Water is flowing in the
above route for more than 50 years. We are in search of land for the
construction of Sewage Treatment Plant. As soon as the land 1s available we will
mitiate the construction steps of the Sewage Treatment Plant.

This is for your kind information.

Yours faithfully

-~ P :J
x!ﬁ"f}j}i
xr .f‘{“’
Lﬁ“/ ;) \ }

(Subir Roy)
Samtaly Inspector
Englishbazar Municipality, Malda
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STATUS REPORT UIDSSMT PROJECT AS ON 01.07.2023

-
«  PROJECT APPROVAL DATE - 21.11.2011 - |7
® SANCTIONED COST : 10164.64 Lakhs
e EXPENDITURE INCURRED : 8947.08 Lakhs
® PHYSICAL PROGRESS : H8Y,
s FINANCIAL PROGRESS : 88%
« COMPONENTS
; ‘__ - _ -
% 81 No " Description t Status
i e - === o e Lk e S |
| |
~ || Water Treatment Plant of 22.89 MLD mdudm,q F /M Completed
i warks :
g “:luh Statiorn buudmg for WTP with 750 KVA HT Completed
. Connection ?
\ 3. | Intake Structure & Raw Water Pumping Station(Civil ' Completed |
| & E lcu/‘\’lech | i
fomize e SommesmpesemEEEo _ i 3
4. | Sub-Station buﬂdmg for Intake point with 750 KVA | Completed |
| HT Connection _
—_ R e e e A A CO S e ——————— ‘l. =
5. | Raw Water Rising Main from Intake to WTP | Completed
¥ — e e et S D re : ___i
5. \ Clear Water Rising Main from WTP to OHRs . Completed '
T e ey N st T i e
e | Over Head RP‘;ervcur(OHR) 5 nos(New) Completed
8. ' sttributxon Plp? Lme for Zone-I to VI 126 I\m
9. , I’ntcrme(l.iaie _Ux}dgr Grqungl_Rese_rvoir(]fS()() (‘um) & Completed
‘ | Bub-Station Building withh 750 KVA HT Connection. |

Zone-ll commmissioned on 30.05.2023. Zone-|I to VI commissioned on 02.03.2023.

At present purified water is supplied in Zone-1I, IV & VI from 3:00 pm to 5:00 pm. At
Zone-111 & V water is supplied from 9:00 am to 11 am & 3:00 pm to 5:00 pm. In Zone-[,
purified water is supplied from 01.06.2023 from 11:00 pm to 12:00 pm.

Due to shortage of water in river Mahananda, about 50% of total water requirentent
is supplied from surface water & rest is met from ground water. Additional 5.2 mld water
(from river Ganga) will be available from P.H.E Depti. which we are considering during
preparation of DPR under AMRUT 2.0. Along with this, construction of 3(three) nos
overhead reservoir at Ward No 03, 19 & near Satish B.Ed College is also under

consideration. Once this project is completed. 1008 water supply will be surface water

supply.
[« AP >
\ ‘ ’ .\
ey \ J oL 7, ™ A
’ - ¥ ¥ Faal!
2o \ AR O\
| ‘:l fl‘ g of ; R0
| \ "
0 v o ! | |
wh ' (S I
T \ P
| \ P ]
1~k Ny | ) r/ ;
| TR
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OFFICE OF THE MUNIClPAL COUNCILLORS

ENGLISHBAZAR MUNICIPALITY, MALDA.

Netaji Subhas Road, Malda. Pin-732101
E-mall:englishbazarmunidpaln\r@ﬁu com[!wlzhs!te : WwWw.e Jﬁilshhazannunldpallty com[lofﬁce {EPABX) : 03512-252029 Fax : 03512-25339

erm%.,,,%% \,,\3.9,2‘ 2T Date ) S OT 2022

:::::::

Te : The Execulive Engineer,
Malda Division, Public Works Department,
Govi. of West Bengal.
Singatala, Malda.

Sub: N.O.C against construction of Over-Head Reservoir under AMRUT 2.0 Scheme at Plot No 1197, JL
No 91 of Abhirampur Mouza, Ward No 03, Englishbazar Municipality.

Ref . Memo No ME/SE(CC)/323/A-10/2021 of Superinfending Engineer, Cenfral Clrcle, Municipal
Engineering Directorate, Govt. of West Bengal.

This is to inform you that this ULB has submitted a D.P.R against augmentation of purified
water supply under AMRUT 2.0 scheme to U.D & M.A department through Municipal Engineering
Directorate, Govt of West Bengal. Under this project we need to construct an over-head reservoir
opposite of Arun Smrity Petrol Pump adjacent to road. Now this land falls under_your juriscliction. The
porcha: of this Iang is aftached herewith for your ready reference. We need N.O.C for only 30m x
30m area or ﬁiqm area out of 3.667 acres land owned by you. This project amounting Rs 50.00
crores & sponsered by Central Govt. will hot be possible without your N.O.C.

Therefore, the undersigned requests you to kindly provide N.O.C for the required land in the

interest of public.

Thanking you,

irencn
Englishbazar Municipaollty, Malda
CHalpMAN
English Bazar Municipalir
MALDA

wemone 33U | W 2| 22. 88| (L) oo 1R512000

Copy forwarded for information to:

1. District Magistrate, Malda.

2. Vice-Chairman, Englishbazar Municipality, Malda, .
3. C.LC, Water Supply Project, Englishbazar Municipality, Malda.
4. Superintending Engineer, Central Circle, M.E.Dte, Malda,
5
&

75, Exgeudive Officer, Englishbazar Municipality, Malda.

,;5” b Assiét_'c;:r'f_i\'f’,ﬁngineer, UIDSSMT Project, Englishbazar Municipality, Malda. / .

N w2 SN i
/: [ N -w-.\_‘\.1 Chairman
(& f v o] O\ Englishbazar Municipality. Malda
el <% .0 il ’ CHAIRMAM
\bg 't D Ly English Bazar Municipalitv
o , ﬂ/' ALDA

NG A
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(37—
FFICE OF THE MUNICIPAL COUNGILL%

ENGLISHBAZAR MUNICIPALITY, MALDA,  4[02 2022 o0 3¢
Netajl Subhas Road, Malda. Pin-732101 Mol Lo

Omf!\HebuRu s www.englishbazarmunicipaliny.coml]Off)ce : (EPABK) : 03512-28202% Fax: 03512-2533¢

e ¥

il
-maf) : englishbararmunlcipality@gmall.c

- {m § ;s s
BN & e YO B T s T
VL S 5 o Rt B Dute D% R COR

To . The Distdct Magistrote & Collector
Malioa

vl Transfer of Gavt vesf lond to Englishbazor Municipailty agalnst seiting up clear water reservoir
under AMRUT 2.0 water supply profect,
-

i
i
‘E
i

Ret: Memo No ME/SE(CC)/323/A-10/202] of Superintending Engineer, Central Circle, Municipof
Engineering Direclorate, Govh of West Bengal

Tnis s 1o infunn you thot we are submitting o Degil Project Repor! on walar supply amaunting

5 50,00 crores 10 ULD & MA department through Municipal Engineering Direclorale . In Ihis project we
will have to conshug! o clear water reservolr neor Maido Polylechnic College & o lang aren of

around 10 kathg is required. This P R Is being prepared in consultalion with ME.Dte mMalda Division &

e —‘_wm they nove asked for lond details available with us through above méntloned mamo no. for going
g %
r -4
4 i *f ? \*&‘*er'd witl the project. Tne tollowing govt, land s available under your jurisdiclion & we (equest your
N P ey NN
/,’*"‘ (g 59 N Gi"*“mmu aetion towards ransfer of ihe Govl, lond 10 Englishbazar Municipality, The project con't be

:)e':ured without having the land.

fhereforg you ore requesied to toke necessory aclion 10 fransier the land to Englishbazor
inicipatity os early os possible,

SR

l 4 AT T T e e ; -
\ i ..w-" ‘ Blomk L Mouza T| JLlNo Plet No type Area(Acre) Owner

] | Englishoazor | Doulatpur | 3 708 | Danga 0.19 District Magistrote |
| | | s | | 1 & Cafiector |
{ A

‘\ 1'9)?"/”' ; s
ﬁo} Ruielidealvt=t
w,,r Englisnbazar Mupicipglity,, Malda

K v . "f”?'x’f"“ P de Marn Jn,.,.”.
Memo No Q\GLQ,Q '. \K ’ r"b) &3 ] < 2s L
J 1 | 'S (_f,) Digf- 2022

Copy {orworded for intormation o .

8L & LRC. Land Reforms Depariment, Moldo.

Supedntencing Engineer. M.E.Dte, Central Ciccle, Malaa,

Executive Engineer. Malda Division, Malda,

Executive Officer, Englishbazar Municipality, Malda ,
Urhon Plonner, Englishbazar Municipalily, rdalda. (9

Assistont Engineer, WIDSSMT Project, Englisnbazor Municipality, Moldo, &\/ O
NS S

Chermon
Englisnbozar Mumicipaily. Maldo
1

o

\
w

o n b

= WORT
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To i 20-

The Executive Officer
Englishbazar Municipality, Malda

Sub: Report in connection with O.A. No : 30/2023/E7 of the Hon’ble NGT

Sir,

As per your instruction | want to inform you that to the best of my knowledge | am not reporting
any building plan towards providing building plan sanction of any land of classification “Pukur” or
“Doba” or “Beel” particularly in ward no- 03, 25 & 29 under Englishbazar Municipality except where the
classification has been mentioned as non-water body at the time of mutation. It is for your kind
information that no building plan has been reported without getting mutation/ holding no. from
municipal authority.

This is for your kind information,

Yours Faithfully

S f.x’é:-‘jff £ Y 'y
(Shibaji Sarkar) 4.9 Lo 14
Sub-Assistant Engineer-1|
Englishbazar Municipality, Malda
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To
The Executive Officer
Englishbazar Municipality, Malda

Sub: Report in connection with O.A. No: 30/2023/EZ of the Hon’ble NGT

Sir,

As per your instruction I want to inform you that to the best of my
knowledge we are not issuing any Mutation towards providing Holding number
on any land of classification “Pukur” or “Doba” or “Beel” or any kind of recorded
water body particularly in Ward Nos-03, 25 and 29 of Englishbazar
Municipality except where the classification has been mentioned as non-water
body at the time of mutation.

This is for your kind information.

Yours faithfully

NS
¥ (Amitava Seth)
Assessing Inspector
Englishbazar Municipality, Malda

Ay
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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO.30/2023/EZB

MR. SUBHASH DUTTA

...Applicant(s)
-VERSUS-

THE STATE OF WEST BENGAL &
OTHERS.

....Respondents

AFFIDAVIT ON BEHALF OF THE
RESPONDENT NO.8, EXECUTIVE
OFFICER, ENGLISH BAZAR,
MUNICIPALITY, MALDA

MR. AVISHEK PRASAD
Advocate
Bar Association, Room No.16
High Court, Calcutta
Mobile N0.9434457158
Email : avishek.prasad@yahoo.com
Enrolment No.WB/1560/2009
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